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FORM-9
MONTHLY REPORT OF COMPLIANCE WITH THE 3 ADJOURNMENT RULE DURING THE MONTH OF MARCH 2024
Number of Number
of Days |Number
Days between of
Sl. . es Date of Date of between . .
No. Court District Case Type Case Number Institution Disposal Institution Fln«::l.l Adjourn
Hearing | ments
and
Disposal and Granted
P Judgment
LXXXII Addl. City Civil & B i
1 Sessions Judge, B'luru (CCH- egfsaﬁm
83) Com.O.S. 459/2023 06/04/2023 = 05/03/2024 334 4 21
LXXXII Addl. City Civil & B i
2 Sessions Judge, B'luru (CCH- eélﬁ?aﬁm
83) Com.O.S. 657/2023 07/06/2023 = 06/03/2024 273 7 23
LXXXII Addl. City Civil & B i
3 Sessions Judge, B'luru (CCH- egfsaﬁm
83) Com.O.S. 1379/2023 02/12/2023 = 07/03/2024 926 2 6
LXXXII Addl. City Civil & B i
4 Sessions Judge, B'luru (CCH- egfsaﬁm
83) Com.O.S. 799/2023 11/07/2023 12/03/2024 245 20 16
LXXXII Addl. City Civil & Bengaluru
5 Sessions Judge, B'luru (CCH- Ufban
83) Com.O.S. 1313/2023 20/11/2023 12/03/2024 113 11 7
LXXXII Addl. City Civil & Bengaluru
6 Sessions Judge, B'luru (CCH- Ufban
83) Com.O.S. 353/2023 16/03/2023 13/03/2024 363 14 29
LXXXII Addl. City Civil & Bengaluru
7 Sessions Judge, B'luru (CCH- Ufban
83) Com.O.S. 811/2022 08/06/2022 15/03/2024 646 8 30
LXXXII Addl. City Civil & Bengaluru
8 Sessions Judge, B'luru (CCH- Ufban
83) Com.O.S. 1182/2023 25/10/2023 15/03/2024 142 3 10
LXXXII Addl. City Civil & Bengaluru
9 Sessions Judge, B'luru (CCH- Ufban
83) Com.A.A. 52/2024 16/02/2024 15/03/2024 28 - 4
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Number of Number
of Days |Number
Days between of
Sl. . es Date of Date of between . .
No. Court District Case Type Case Number Institution Disposal Institution Fm'al Adjourn
Hearing | ments
and
Disposal and Granted
P Judgment
LXXXII Addl. City Civil & B i
10 | Sessions Judge, B'luru (CCH- egfsaﬁm
83) Com.O.S. 1797/2022 05/12/2022 16/03/2024 467 - 22
LXXXII Addl. City Civil & B i
11 | Sessions Judge, B'luru (CCH- egfsaﬁm
83) Com.O.S. 603/2023 22/05/2023 16/03/2024 299 - 26
LXXXII Addl. City Civil & B i
12 | Sessions Judge, B'luru (CCH- egfsaﬁm
83) Com.O.S. 678/2023 12/06/2023 16/03/2024 278 - 18
LXXXII Addl. City Civil & B i
13 | Sessions Judge, B'luru (CCH- egfsaﬁm
83) Com.O.S. 794/2023 07/07/2023 16/03/2024 253 - 21
LXXXII Addl. City Civil & B i
14 | Sessions Judge, B'luru (CCH- egfsaﬁm
83) Com.O.S. 112/2024 18/01/2024 16/03/2024 58 - 4
LXXXII Addl. City Civil & Bengaluru
15 | Sessions Judge, B'luru (CCH- Ufban
83) Com.Ex. 184/2023 31/03/2023 16/03/2024 351 - 12
LXXXII Addl. City Civil & Bengaluru
16 | Sessions Judge, B'luru (CCH- Ufban
83) Com.Ex. 327/2023 23/06/2023 16/03/2024 267 - 14
LXXXII Addl. City Civil & Bengaluru
17 | Sessions Judge, B'luru (CCH- Ufban
83) Com.Ex. 470/2023 31/08/2023 16/03/2024 198 - 11
LXXXII Addl. City Civil & Bengaluru
18 | Sessions Judge, B'luru (CCH- Ufban
83) Com.Ex. 629/2023 21/11/2023 16/03/2024 116 - 6
LXXXII Addl. City Civil & Bengaluru
19 | Sessions Judge, B'luru (CCH- Ufban
83) Com.Ex. 650/2023 29/11/2023 16/03/2024 108 - 7
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Number of Number
of Days |Number
Days between of
Sl. . es Date of Date of between . .
No. Court District Case Type Case Number Institution Disposal Institution Fm'al Adjourn
Hearing | ments
and
Disposal and Granted
P Judgment
LXXXII Addl. City Civil & B i
20  Sessions Judge, B'luru (CCH- egfsaﬁm
83) Com.Ex. 713/2023 20/12/2023 16/03/2024 87 - 8
LXXXII Addl. City Civil & B i
21  Sessions Judge, B'luru (CCH- egfsaﬁm
83) Com.A.A. 180/2023 13/04/2023 16/03/2024 338 - 23
LXXXII Addl. City Civil & B i
22 Sessions Judge, B'luru (CCH- egfsaﬁm
83) Com.Misc. 51/2023 19/06/2023 16/03/2024 271 - 17
LXXXII Addl. City Civil & B i
23  Sessions Judge, B'luru (CCH- egfsaﬁm
83) Com.A.P. 126/2023 30/08/2023 16/03/2024 199 47 11
LXXXII Addl. City Civil & B i
24  Sessions Judge, B'luru (CCH- egfsaﬁm
83) Com.O.S. 125/2020 04/03/2020 18/03/2024 1475 - 57
LXXXII Addl. City Civil & Bengaluru
25  Sessions Judge, B'luru (CCH- Ufban
83) Com.O.S. 991/2023 05/09/2023 19/03/2024 196 8 19
LXXXII Addl. City Civil & Bengaluru
26  Sessions Judge, B'luru (CCH- Ufban
83) Com.O.S. 7555/2015 01/09/2015 | 21/03/2024 3124 23 41
LXXXII Addl. City Civil & Bengaluru
27 | Sessions Judge, B'luru (CCH- Ufban
83) Com.O.S. 1132/2023 04/10/2023 = 21/03/2024 169 16 12
LXXXII Addl. City Civil & Bengaluru
28 | Sessions Judge, B'luru (CCH- Ufban
83) Com.O.S. 1478/2023 19/12/2023 = 22/03/2024 94 3 6
LXXXII Addl. City Civil & Bengaluru
29  Sessions Judge, B'luru (CCH- Ufban
83) Com.O.S. 1517/2023 21/12/2023 = 22/03/2024 92 7 8
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LXXXII Addl. City Civil & B i
30 | Sessions Judge, B'luru (CCH- egfsaﬁm
83) Com.A.P. 82/2023 10/07/2023 22/03/2024 256 14 20
LXXXII Addl. City Civil & B i
31 | Sessions Judge, B'luru (CCH- egfsaﬁm
83) Com.O.S. 1120/2023 03/10/2023 = 25/03/2024 174 3 11
LXXXII Addl. City Civil & B i
32  Sessions Judge, B'luru (CCH- egfsaﬁm
83) Com.O.S. 197/2024 03/02/2024 = 25/03/2024 51 3 6
LXXXII Addl. City Civil & B i
33 | Sessions Judge, B'luru (CCH- egfsaﬁm
83) Com.Ex. 601,/2023 08/11/2023 = 25/03/2024 138 - 8
LXXXII Addl. City Civil & B i
34 | Sessions Judge, B'luru (CCH- egfsaﬁm
83) Com.A.A. 14/2024 11/01/2024 = 25/03/2024 74 - 9
LXXXII Addl. City Civil & B i
35 | Sessions Judge, B'luru (CCH- egfsaﬁm
83) Com.A.P. 71/2023 12/06/2023 25/03/2024 287 82 23
LXXXII Addl. City Civil & Bengaluru
36 | Sessions Judge, B'luru (CCH- Ufban
83) Com.A.P. 139/2023 21/09/2023 25/03/2024 186 25 15
LXXXII Addl. City Civil & Bengaluru
37 | Sessions Judge, B'luru (CCH- Ufban
83) Com.A.A. 96/2024 06/03/2024 = 26/03/2024 20 - 6
LXXXII Addl. City Civil & Bengaluru
38 | Sessions Judge, B'luru (CCH- Ufban
83) Com.O.S. 949/2022 01/07/2022 27/03/2024 635 6 54
LXXXII Addl. City Civil & Bengaluru
39 | Sessions Judge, B'luru (CCH- Ufban
83) Com.A.A. 401/2023 11/10/2023 = 27/03/2024 168 116 20
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of Days |Number
Days between of
Sl ‘s Date of Date of between R .
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Hearing | ments
and
Disposal and Granted
P Judgment
LXXXII Addl. City Civil & B 1
40 | Sessions Judge, B'luru (CCH- eélﬁ?aﬁm
83) Com.A.A. 494 /2023 08/12/2023 = 27/03/2024 110 67 16
LXXXII Addl. City Civil & B 1
41 | Sessions Judge, B'luru (CCH- eélﬁ?aﬁm
83) Com.A.P. 24/2022 11/03/2022 28/03/2024 748 17 42
LXXXII Addl. City Civil & B 1
42 Sessions Judge, B'luru (CCH- eélﬁ?aﬁm
83) Com.Ex. 432/2022 23/09/2022 30/03/2024 554 - 21
LXXXIII Addl. City Civil & Bengaluru
43 | Sessions Judge, B'luru (CCH- Ufban COM.O.S. 1905/2016 04.03.2016 15.03.2024 2933 2 18
84)
LXXXIII Addl. City Civil & Bengaluru
44 | Sessions Judge, B'luru (CCH- Ufban COM.O.S. 4708/2018 02.07.2018 11.03.2024 2079 1 14
84)
LXXXIII Addl. City Civil & Bengaluru
45 | Sessions Judge, B'luru (CCH- & COM.O.S. 1816/2022 08.12.2022 21.03.2024 469 1 9
84) Urban
LXXXIII Addl. City Civil & Bengaluru
46 | Sessions Judge, B'luru (CCH- Ufban COM.O.S. 260/2023 21.02.2023 04.03.2024 377 1 13
84)
LXXXIII Addl. City Civil & Bengaluru
47 | Sessions Judge, B'luru (CCH- Ufban COM.O.S. 331/2023 07.03.2023 18.03.2024 377 3 7
84)
LXXXIII Addl. City Civil & Bengaluru
48 | Sessions Judge, B'luru (CCH- Ufban COM.O.S. 546/2023 20.04.2023 21.03.2024 336 3 19
84)
LXXXIII Addl. City Civil & Bengaluru
49 | Sessions Judge, B'luru (CCH- Ufban COM.O.S. 1037/2023 16.09.2023 16.03.2024 182 3 24

84)
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LXXXIII Addl. City Civil & Bengaluru
50 | Sessions Judge, B'luru (CCH- Ufban COM.O.S. 1534/2023 21.12.2023 11.03.2024 81 1 14
84)
LXXXIII Addl. City Civil &
. . Bengaluru
51 | Sessions Judge, B'luru (CCH- Urban COM.A.A. 571/2022 09.11.2022 14.03.2024 491 2 2
84)
LXXXIII Addl. City Civil & Bengaluru
52 | Sessions Judge, B'luru (CCH- Ufban COM.A.A. 696/2022 27.12.2022 02.03.2024 431 2 12
84)
LXXXIII Addl. City Civil & Bengaluru
essions Judge, B'luru - AA. .06. .03.
53 | Sessi Judge, B'l CCH Ufban COM.A.A 230/2023 06.06.2023 15.03.2024 283 1 11
84)
LXXXIII Addl. City Civil & Bengaluru
54 | Sessions Judge, B'luru (CCH- Ufban COM.A.A. 239/2023 14.06.2023 22.03.2024 282 4 10
84)
LXXXIII Addl. City Civil & Bengaluru
55 | Sessions Judge, B'luru (CCH- Ufban COM.A.A. 366/2023 06.10.2023 15.03.2024 161 1 11
84)
LXXXIII Addl. City Civil & Bengaluru
56 | Sessions Judge, B'luru (CCH- Ufban COM.A.A. 368/2023 06.10.2023 20.03.2024 166 2 8
84)
LXXXIII Addl. City Civil &
. , Bengaluru
57 | Sessions Judge, B'luru (CCH- Urban COM.A.A. 445/2023 17.11.2023 15.03.2024 119 2 9
84)
LXXXIII Addl. City Civil &
. . Bengaluru
58 | Sessions Judge, B'luru (CCH- Urban COM.A.A. 19/2024 23.01.2024 05.03.2024 42 1 14
84)
LXXXIII Addl. City Civil &
. . Bengaluru
59 | Sessions Judge, B'luru (CCH- Urban COM.A.A. 20/2024 23.01.2024 27.03.2024 64 1 12

84)
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Disposal and Granted
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LXXXIV AddLl. City Civil & Bengal
60 | Sessions Judge, B'luru (CCH- engauru - ~oM.0s. 6506/2019 05.09.2019 01.03.2024 1639 4 2
g Urban
85)
LXXXIV AddLl. City Civil &
. . Bengaluru
61 Sessions Judge, B'luru (CCH- o COM.AA. 9/2024 11.01.2024 02.03.2024 51 2 3
85)
LXXXIV AddLl. City Civil & Bensaluru
62  Sessions Judge, B'luru (CCH- Ufban COM.AA. 378/2023 07.10.2023 06.03.2024 151 1 1
85)
LXXXIV AddLl. City Civil & Bengal
63 Sessions Judge, B'luru (CCH- engaturt - oo, os. 1011/2023 12.09.2023 04.03.2024 174 1 1
Urban
85)
LXXXIV AddLl. City Civil & Bengal
64 Sessions Judge, B'luru (CCH- eé‘f]:a‘;m COM.OS. 1064,/2023 20.09.2023 04.03.2024 166 1 1
85)
LXXXIV AddLl. City Civil & Bensaluru
65 Sessions Judge, B'luru (CCH- Ufban COM.OS. 759/2023 01.07.2023 12.03.2024 255 1 8
85)
LXXXIV AddLl. City Civil & Bensaluru
66 Sessions Judge, B'luru (CCH- Ufban COM.OS. 1373/2023 01.12.2023 12.03.2024 102 1 1
85)
LXXXIV AddLl. City Civil &
. . Bengaluru
67 Sessions Judge, B'luru (CCH- o COM.OS. 142/2024 24.01.2024 12.03.2024 49 1 1
85)
LXXXIV AddLl. City Civil & Bensaluru
68 Sessions Judge, B'luru (CCH- Ufban COM.AA. 433/2023 07.11.2023 13.03.2024 127 1 15
85)
LXXXIV AddLl. City Civil & Bensaluru
69 Sessions Judge, B'luru (CCH- Ufban COM.OS. 1072/2023 21.09.2023 13.03.2024 174 1 3

85)
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Disposal and Granted
P Judgment
LXXXIV Addl. City Civil & Bengaluru
70 | Sessions Judge, B'luru (CCH- Ufban COM.OS. 726/2023 22.06.2023 14.03.2024 266 1 1
85)
LXXXIV Addl. City Civil & Benealuru
71 | Sessions Judge, B'luru (CCH- Ufban COM.OS. 1497/2023 20.12.2023 15.03.2024 86 2 1
85)
LXXXIV Addl. City Civil & Benealuru
72 | Sessions Judge, B'luru (CCH- Ufban COM.OS. 1052/2023 19.09.2023 15.03.2024 178 1 1
85)
LXXXIV Addl. City Civil & Benealuru
73 | Sessions Judge, B'luru (CCH- Ufban COM.OS. 1191/2023 25.10.2023 15.03.2024 142 1 1
85)
LXXXIV Addl. City Civil & Bengaluru
74 | Sessions Judge, B'luru (CCH- Ufban COM.OS. 1427/2023 13.12.2023 16.03.2024 94 1 1
85)
LXXXIV Addl. City Civil & Bengaluru
75 | Sessions Judge, B'luru (CCH- Ufban COM.OS. 1312/2023 20.11.2023 16.03.2024 117 1 1
85)
LXXXIV Addl. City Civil & Benealuru
76 | Sessions Judge, B'luru (CCH- Ufban COM.OS. 621/2023 25.05.2023 19.03.2024 299 1 5
85)
LXXXIV Addl. City Civil & Benealuru
77 | Sessions Judge, B'luru (CCH- Ufban COM.OS. 257/2024 15.02.2024 18.03.2024 32 1 1
85)
LXXXIV Addl. City Civil & Bengaluru
78 | Sessions Judge, B'luru (CCH- Ufban COM.OS. 1046/2023 16.09.2023 19.03.2024 185 1 1
85)
LXXXIV Addl. City Civil & Bengaluru
79 | Sessions Judge, B'luru (CCH- Ufban COM.OS. 1327/2023 22.11.2023 19.03.2024 118 1 1

85)
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and
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P Judgment
LXXXIV Addl. City Civil & Bengaluru
80 | Sessions Judge, B'luru (CCH- Ufban COM.OS. 975/2023 01.09.2023 20.03.2024 201 2 3
85)
LXXXIV Addl. City Civil & Benealuru
81 | Sessions Judge, B'luru (CCH- Ufban COM.OS. 1009/2023 12.09.2023 20.03.2024 190 1 1
85)
LXXXIV Addl. City Civil & Bengaluru
82 | Sessions Judge, B'luru (CCH- Ufban COM.OS. 1212/2023 30.10.2023 20.03.2024 142 1 1
85)
LXXXIV Addl. City Civil & Bengaluru
83 | Sessions Judge, B'luru (CCH- Ufban COM.AA. 424/2023 31.10.2023 21.03.2024 142 1 1
85)
LXXXIV Addl. City Civil & Benealuru
84 | Sessions Judge, B'luru (CCH- Ufban COM.OS. 452/2023 06.04.2023 22.03.2024 351 2 7
85)
LXXXIV Addl. City Civil & Benealuru
85 | Sessions Judge, B'luru (CCH- Ufban COM.OS. 131/2023 24.01.2023 22.03.2024 423 1 1
85)
LXXXIV Addl. City Civil & Benealuru
86 | Sessions Judge, B'luru (CCH- Ufban COM.OS. 791/2023 06.07.2023 26.03.2024 264 3 7
85)
LXXXIV Addl. City Civil & Benealuru
87 | Sessions Judge, B'luru (CCH- Ufban COM.OS. 1261/2023 07.11.2023 27.03.2024 141 1 3
85)
LXXXIV Addl. City Civil & Bengaluru
88 | Sessions Judge, B'luru (CCH- Ufban COM.AA. 429/2023 07.11.2023 27.03.2024 141 1 1
85)
LXXXIV Addl. City Civil & Bengaluru
89 | Sessions Judge, B'luru (CCH- Ufban COM.AA. 491/2023 01.12.2023 28.03.2024 118 3 3

85)
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and
Disposal and Granted
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LXXXIV Addl. City Civil & Bengaluru
90 | Sessions Judge, B'luru (CCH- Ufban COM.OS. 281/2023 24.02.2023 30.03.2024 400 1 17
85)
LXXXIV Addl. City Civil & Bengaluru
91 | Sessions Judge, B'luru (CCH- Ufban COM.OS. 625/2023 29.05.2023 30.03.2024 306 1 17
85)
LXXXIV Addl. City Civil & Bengaluru
92 | Sessions Judge, B'luru (CCH- Ufban COM.AP. 197/2023 06.12.2023 30.03.2024 115 6 8
85)
LXXXIV Addl. City Civil & Bengaluru
93 | Sessions Judge, B'luru (CCH- Ufban COM.AP. 198/2023 06.12.2023 30.03.2024 115 6 8
85)
LXXXIV Addl. City Civil & Bengaluru
94 | Sessions Judge, B'luru (CCH- Ufban COM.AP. 199/2023 06.12.2023 30.03.2024 115 6 8
85)
LXXXV Addl. City Civil &
. , Bengaluru
95 | Sessions Judge, B'luru (CCH- Urban Com.A.P. 171/2023 04-11-2023 02-03-2024 120 5 5
86)
LXXXV Addl. City Civil &
. , Bengaluru
96 | Sessions Judge, B'luru (CCH- Urban Com.A.P. 159/2023 25-10-2023 11-03-2024 140 7 6
86)
LXXXV Addl. City Civil &
. , Bengaluru
97 | Sessions Judge, B'luru (CCH- Urban Com.A.P. 41/2023 18-03-2023 15-03-2024 369 39 17
86)
LXXXV Addl. City Civil &
. , Bengaluru
98 | Sessions Judge, B'luru (CCH- Urban Com.A.P. 52/2023 20-04-2023 15-03-2024 335 39 17
86)
LXXXV Addl. City Civil & Benealuru
99 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 1789/2022 05-12-2022 19-03-2024 471 13 44

86)
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LXXXV Addl. City Civil &
. ) Bengaluru
100 | Sessions Judge, B'luru (CCH- Urban Com.A.A. 476/2023 27-11-2023 27-03-2024 123 8 6
86)
LXXXV Addl. City Civil &
. , Bengaluru
101 | Sessions Judge, B'luru (CCH- Urban Com.O.S. 192/2024 02-02-2024 05-03-2024 33 1 1
86)
LXXXV Addl. City Civil &
. , Bengaluru
102 | Sessions Judge, B'luru (CCH- Urban Com.O.S. 202/2024 05-02-2024 06-03-2024 31 1 1
86)
LXXXV Addl. City Civil &
. ) Bengaluru
103 | Sessions Judge, B'luru (CCH- Urban Com.O.S. 213/2024 07-02-2024 11-03-2024 34 1 1
86)
LXXXV Addl. City Civil &
. , Bengaluru
104 | Sessions Judge, B'luru (CCH- Urban Com.O.S. 50/2024 08-01-2024 16-03-2024 69 3 )
86)
LXXXV Addl. City Civil &
. , Bengaluru
105 | Sessions Judge, B'luru (CCH- Urban Com.O.S. 71/2024 10-01-2024 20-03-2024 71 1 2
86)
LXXXV Addl. City Civil &
. , Bengaluru
106 | Sessions Judge, B'luru (CCH- Urban Com.O.S. 267/2024 16-02-2024 25-03-2024 39 7 1
86)
LXXXV Addl. City Civil &
. , Bengaluru
107 | Sessions Judge, B'luru (CCH- Com.A.A. 66/2024 23-02-2024 26-03-2024 33 4 2
86) Urban
LXXXV Addl. City Civil &
. , Bengaluru
108 | Sessions Judge, B'luru (CCH- Urban Com.O.S. 124 /2024 20-01-2024 27-03-2024 68 1 2
86)
LXXXV Addl. City Civil &
. , Bengaluru
109 | Sessions Judge, B'luru (CCH- Urban Com.O.S. 1444 /2023 15-12-2023 30-03-2024 107 1 )

86)
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LXXXV Addl. City Civil &
. , Bengaluru
110 | Sessions Judge, B'luru (CCH- Com.O.S. 317/2024 27-02-2024 30-03-2025 31 1 1
Urban
86)
LXXXV Addl. City Civil &
. , Bengaluru
111 | Sessions Judge, B'luru (CCH- Com.O.S. 310/2024 27-02-2024 30-03-2026 31 1 2
Urban
86)
LXXXV Addl. City Civil &
. , Bengaluru
112 | Sessions Judge, B'luru (CCH- Com.O.S. 66/2024 09-01-2024 30-03-2027 82 1 3
Urban
86)
LXXXV Addl. City Civil &
. , Bengaluru
113 | Sessions Judge, B'luru (CCH- Com.A.P. 97/2023 02-08-2023 30-03-2028 245 ) 11
Urban
86)
LXXXV Addl. City Civil &
. , Bengaluru
114 | Sessions Judge, B'luru (CCH- Com.A.A. 443/2023 15-11-2023 04-03-2024 111 0 7
Urban
86)
LXXXV Addl. City Civil &
. , Bengaluru
115 | Sessions Judge, B'luru (CCH- Com.O.S.. 1477/2023 19-12-2023 02-03-2024 75 0 3
Urban
86)
LXXXV Addl. City Civil & Benealuru
116 | Sessions Judge, B'luru (CCH- Ufban Com.O.S.. 1173/2023 13-10-2023 02-03-2024 143 0 5
86)
LXXXV Addl. City Civil &
. , Bengaluru
117 | Sessions Judge, B'luru (CCH- Com.O.S.. 1412/2023 12-12-2023 04-03-2024 84 0 5
Urban
86)
LXXXV Addl. City Civil & Benealuru
118 | Sessions Judge, B'luru (CCH- Ufban Com.O.S.. 1350/2023 27-11-2023 07-03-2024 102 0 6
86)
LXXXV Addl. City Civil & Benealuru
119 | Sessions Judge, B'luru (CCH- Ufban Com.O.S.. 8685/2019 30-11-2019 07-03-2024 1560 0 35

86)
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and
Disposal and Granted
P Judgment
LXXXV Addl. City Civil &
. , Bengaluru
120 | Sessions Judge, B'luru (CCH- Urban Com.Ex. 292/2023 13-06-2023 16-03-2024 281 0 9
86)
LXXXV Addl. City Civil &
. , Bengaluru
121 | Sessions Judge, B'luru (CCH- Urban Com.Ex. 530/2023 06-10-2023 16-03-2024 165 0 5
86)
LXXXV Addl. City Civil &
. , Bengaluru
122 | Sessions Judge, B'luru (CCH- Urban Com.O.S. 1290/2023 16-11-2023 16-03-2024 123 0 6
86)
LXXXV Addl. City Civil &
. , Bengaluru
123 | Sessions Judge, B'luru (CCH- Urban Com.O.S.. 166/2024 30-01-2024 16-03-2024 47 0 6
86)
LXXXV Addl. City Civil &
. , Bengaluru
124 | Sessions Judge, B'luru (CCH- Urban Com.Ex. 424 /2023 11-08-2023 16-03-2024 221 0 10
86)
LXXXV Addl. City Civil &
. , Bengaluru
125 | Sessions Judge, B'luru (CCH- Urban Com.O.S. 1361/2023 29-11-2023 04-03-2024 97 0 0
86)
LXXXV Addl. City Civil &
. , Bengaluru
126 | Sessions Judge, B'luru (CCH- Urban Com.Ex. 181/2024 11-03-2024 14-03-2024 3 0 0
86)
LXXXV Addl. City Civil &
. , Bengaluru
127 | Sessions Judge, B'luru (CCH- Urban Com.Ex. 184/2024 11-03-2024 14-03-2024 3 0 0
86)
LXXXV Addl. City Civil &
. , Bengaluru
128 | Sessions Judge, B'luru (CCH- Urban Com.Ex. 152/2024 28-02-2024 16-03-2024 17 0 0
86)
LXXXV Addl. City Civil &
. , Bengaluru
129 | Sessions Judge, B'luru (CCH- Urban Com.Ex. 112/2021 10-03-2021 22-03-2024 1108 0 42

86)
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LXXXV Addl. City Civil & Bengaluru
130 | Sessions Judge, B'luru (CCH- Ufban Com.Ex. 335/2023 280 0 7
86) 26-06-2023 28-03-2024
LXXXV Addl. City Civil & Bengaluru
131 | Sessions Judge, B'luru (CCH- Ufban Com.Ex. 334/2023 280 0 7
86) 26-06-2023 28-03-2024
LXXXV Addl. City Civil & Bengaluru
132 | Sessions Judge, B'luru (CCH- & Com.Misc. 17/2024 16 0 0
Urban
86) 12-03-2024 28-03-2024
LXXXV Addl. City Civil & Bengaluru
133 Sessions Judge, B'luru (CCH- Ufban Com.O.S. 284/2023 27-02-2023 28-03-2024 395 0 32
86)
LXXXVI Addl. City Civil & B |
134 Sessions Judge, B'luru (CCH- eé‘f]:a‘;m 32 1 1
87) Com.O.S. 158/2024 29-01-2024 01-03-2024
LXXXVI Addl. City Civil & B |
135 Sessions Judge, B'luru (CCH- egf]:a‘;m 338 5 3
87) Com.O.S. 429/2023 01-04-2023 04-03-2024
LXXXVI Addl. City Civil & B |
136 | Sessions Judge, B'luru (CCH- eélﬁ?aﬁm 75 1 1
87) Com.O.S. 1505/2023 20-12-2023 04-03-2024
LXXXVI Addl. City Civil & Bengaluru
137 | Sessions Judge, B'luru (CCH- Ufban 74 1 1
87) Com.O.S. 1529/2023 21-12-2023 04-03-2024
LXXXVI Addl. City Civil & Bengaluru
138 | Sessions Judge, B'luru (CCH- Ufban 546 44 6
87) Com.A.A. 1264/2022 05-09-2022 04-03-2024
LXXXVI Addl. City Civil & Bengaluru
139 | Sessions Judge, B'luru (CCH- Ufban 32 1 1
87) Com.A.A. 191/2024 02-02-2024 05-03-2024
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LXXXVI Addl. City Civil & B |
140 = Sessions Judge, B'luru (CCH- eélfsal;m 51 1 1
87) Com.A.A. 126/2024 20-01-2024 11-03-2024
LXXXVI Addl. City Civil & B |
141 Sessions Judge, B'luru (CCH- eélfsal;m 235 48 6
87) Com.O.S. 57/2023 24-07-2023 15-03-2024
LXXXVI Addl. City Civil & B |
142 | Sessions Judge, B'luru (CCH- eélfsal;m 110 1 1
87) Com.A.S. 1368/2023 01-12-2023 20-03-2024
LXXXVI Addl. City Civil & B |
143 = Sessions Judge, B'luru (CCH- eélfsal;m 44 1 1
87) Com.O.S. 210/2024 06-02-2024 21-03-2024
LXXXVI Addl. City Civil & B |
144 | Sessions Judge, B'luru (CCH- eélfsal;m 305 174 13
87) Com.O.S. 58/2023 22-05-2023 22-03-2024
LXXXVI Addl. City Civil & Bengaluru
145 | Sessions Judge, B'luru (CCH- Ufban 1174 245 26
87) Com.EX. 10/2021 06-01-2021 25-03-2024
LXXXVI Addl. City Civil & Bengaluru
146 | Sessions Judge, B'luru (CCH- Ufban 236 102 13
87) Com.O.S. 60/2023 02-08-2023 25-03-2024
LXXXVI Addl. City Civil & Bengaluru
147 | Sessions Judge, B'luru (CCH- Ufban 771 109 10
87) Com.A.A. 242/2022 14-02-2022 26-03-2024
LXXXVI Addl. City Civil & Bengaluru
148 | Sessions Judge, B'luru (CCH- Ufban 558 1 1
87) Com.O.S. 1338/2022 15-09-2022 26-03-2024
LXXXVI Addl. City Civil & Bengaluru
149 | Sessions Judge, B'luru (CCH- Ufban 65 1 1
87) Com.O.S. 137/2024 23-01-2024 28-03-2024
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LXXXVI Addl. City Civil & B 1
150 = Sessions Judge, B'luru (CCH- eélfsal;m 313 12 3
87) Com.O.S. 600/2024 22-05-2023 30-03-2024
LXXXVII Addl. City Civil & Bengaluru
151 | Sessions Judge, B'luru (CCH- Ufban Com.A.A. Com.A.A./521/2023 21/12/2023 25/03/2024 95 days 5 52
88)
LXXXVII Addl. City Civil & Benealuru
152 | Sessions Judge, B'luru (CCH- Ufban Com.A.A. Com.A.A./522/2023 21/12/2023 25/03/2024 95 days 5 52
88)
LXXXVII Addl. City Civil & Bengaluru
153 | Sessions Judge, B'luru (CCH- Ufban Com.A.A. Com.A.A./523/2023 21/12/2023 25/03/2024 95 days 5 52
88)
LXXXVIII Addl. City Civil & Bengaluru
154 Sessions Judge, B'luru (CCH- Ufban Com.OS. 122/2022 25.01.2022 05.03.2024 770 157 8
89)
LXXXVIII Addl. City Civil & Benealuru
155 Sessions Judge, B'luru (CCH- Ufban Com.OS. 985/2022 12.07.2022 11.03.2024 608 178 9
89)
LXXXVIII Addl. City Civil & Benealuru
156 = Sessions Judge, B'luru (CCH- Ufban Com.AA. 13/2024 11.01.2024 13.03.2024 62 61 4
89)
LXXXVIII Addl. City Civil & Benealuru
157 = Sessions Judge, B'luru (CCH- Ufban Com.OS. 1719/2022 22.11.2022 18.03.2024 482 158 8
89)
LXXXVIII Addl. City Civil & Bengaluru
158  Sessions Judge, B'luru (CCH- Ufban Com.AP. 67/2022 01.07.2022 18.03.2024 626 13 1
89)
LXXXVIII Addl. City Civil & Bengaluru
159 Sessions Judge, B'luru (CCH- Ufban Com.AP. 50/2023 13.04.2023 22.03.2024 344 119 5

89)
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LXXXVIII Addl. City Civil & Bengaluru
160 = Sessions Judge, B'luru (CCH- Ufban Com.AA. 197/2023 22.05.2023 28.03.2024 311 128 7
89)
LXXXIX Addl. City Civil & B 1
161 | Sessions Judge, B'luru (CCH- eélﬁ?aﬁm 26 days 2
90) Com.O.S. Com.0.S./906/2021 20-12-2021 |13-03-2024 814 days
LXXXIX Addl. City Civil & B 1
162 | Sessions Judge, B'luru (CCH- eélﬁ?aﬁm 18 days 2
90) Com.O.S. Com.0.S./831/2021 08-12-2021 |18-03-2024 831 days
LXXXIX Addl. City Civil & B 1
163 | Sessions Judge, B'luru (CCH- eélﬁ?aﬁm 23 days 3
90) Com.O.S. Com.0.S./1102/2022 04-08-2022 |20-03-2024 594 days
LXXXIX Addl. City Civil & B 1
164 | Sessions Judge, B'luru (CCH- eélﬁ?aﬁm 15 days 1
90) Com.A.A. [Com.A.A./134/2022 24-02-2022 |21-03-2024 756 days
LXXXIX Addl. City Civil & Bengaluru
165 | Sessions Judge, B'luru (CCH- Ufban 13 days 1
90) Com.O.S. |[Com.0.S./423/2023 30-03-2023 |27-03-2024 363 days
LXXXIX Addl. City Civil & Bengaluru
166 | Sessions Judge, B'luru (CCH- Ufban 17 days 2
90) Com.A.P. Com.A.P./133/2022 17-12-2022 |30-03-2024 469 days
LXXXIX Addl. City Civil & Bengaluru
167 | Sessions Judge, B'luru (CCH- Ufban 9 days 1
90) Com.O.S. Com.0.S./1857/2022 16-12-2022 |30-03-2024 470 days
LXXXIX Addl. City Civil & Benealuru
168 | Sessions Judge, B'luru (CCH- Ufban 17 days 2
90) Com.A.P. Com.A.P./47/2023 05-04-2023 |30-03-2024 360 days
LXXXIX Addl. City Civil & Bengaluru
169 | Sessions Judge, B'luru (CCH- Ufban 8 days 1
90) Com.0.S. Com.0.S./119/2023 20-01-2023  30-03-2024 435 days
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LXXXIX Addl. City Civil & Bensalury
170 | Sessions Judge, B'luru (CCH- Ufban 36 days 2
90) Com.O.S. Com.0.S./7497/2018 = 12-10-2018 28-03-2024 1994 days
171 X ADJ Bengaluru Com OS 01/2024 02.01.2024 11.03.2024 69 days = 18 Days 3
Rural District
172 X ADJ Bengaluru 1 o 417/2023 13.10.2023 14.03.2024 153 days = 35 Days 4
Rural District
173 X ADJ Bengaluru Com OS 439/2023 18.11.2023 14.03.2024 117 days 16 Days 2
Rural District
174 X ADJ Bengaluru 1 o 26/2024 08.01.2024 20.03.2024 72 days = 28 Days 3
Rural District
175 X ADJ Bengaluru Com OS 27/2024 08.01.2024 20.03.2024 = 72days = 28 Days 3
Rural District
176 X ADJ Bengaluru 1 g 28/2024 08.01.2024 20.03.2024 72 days 28 Days 3
Rural District
177 X ADJ Bengaluru Com OS 407/2023 11.10.2023 25.03.2024 | 166 Days 7 Days 1
Rural District
178 X ADJ Bengaluru 1 o 427/2023 03.11.2023 25.03.2024 143 Days 45 Days 1
Rural District
179 X ADJ Bengaluru Com OS 430/2023 03.11.2023 25.03.2024 | 143 Days = 45 Days 1
Rural District
180 X ADJ Bengaluru 1 g 433/2023 04.11.2023 25.03.2024 142 Days 45 Days 1
Rural District
181 X ADJ Bengaluru Com OS 435/2023 04.11.2023 25.03.2024 | 142 Days = 76 Days 1
Rural District
182 X ADJ Bengaluru 1 g 54/2024 18.01.2024 30.03.2024 72 days 16 Days 2
Rural District
183 X ADJ Bengaluru Com OS 21/2024 03.01.2024 30.03.2024 = 87 days | 17 Days 2
Rural District
184 XI ADJ Bengaluru Com OS 415/2023 13.10.2023 01.03.2024 = 139 days 3 days 1

Rural District
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185 XI ADJ Bengaluru Com OS 397/2023 03.10.2023 02.03.2024 | 151 days 4 days 1
Rural District
186 XI ADJ Bengaluru o 410/2023 12.10.2023 04.03.2024 | 142 days 6 days 1
Rural District
187 XI ADJ Bengaluru Com OS 208/2023 26.09.2018 06.03.2024 = 1988 days 23 days 2
Rural District
188 XI ADJ Bengaluru Com OS 399/2023 03.10.2023 06.03.2024 = 155days 12 days 2
Rural District
189 XI ADJ Bengaluru Com OS 36/2024 10.01.2024 11.03.2024  6ldays 21 days 2
Rural District
190 XI ADJ Bengaluru Com OS 440/2023 20.11.2023 13.03.2024 113 days 36 days 3
Rural District
191 XI ADJ Bengaluru Com OS 34/2024 10.01.2024 14.03.2024 63 days = 20 days 2
Rural District
192 XI ADJ Bengaluru Com OS 443/2023 10.11.2023 18.03.2024 129 days = 28 days 4
Rural District
193 XI ADJ Bengaluru Com OS 46/2022 21.09.2007 19.03.2024 6024 days 70 days 4
Rural District
194 XI ADJ Bengaluru Com OS 295/2023 14.06.2023 21.03.2024 = 281days 19 days 1
Rural District
195 XI ADJ Bengaluru Com OS 296/2023 14.06.2023 21.03.2024 = 281days 19 days 1
Rural District
196 XI ADJ Bengaluru Com OS 442/2023 21.11.2023 25.03.2024 = 125days = 20 days 1
Rural District
197 XI ADJ Bengaluru Com OS 444/2023 21.11.2023 25.03.2024 = 125days = 20 days 1
Rural District
198 XI ADJ Bengaluru Com OS 406/2023 19.09.2023 25.03.2024 = 198 days = 13 days 1
Rural District
199 XI ADJ Bengaluru Com OS 419/2022 21.12.2019 30.03.2024 1561 days 24 days 2

Rural District
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200 XI ADJ Bengaluru Com OS 30/2024 08.01.2024 30.03.2024 = 82days = 25 days 2
Rural District
201 XI ADJ Bengaluru Com OS 460/2023 06.12.2023 30.03.2024 | 115days 4 days 0
Rural District
202 XI ADJ Bengaluru Com OS 462/2023 08.12.2023 30.03.2024 = 113 days 19 days 2
Rural District
203 XI ADJ Bengaluru Com OS 140/2023 09.03.2023 30.03.2024 | 387 days 5 days 1
Rural District
204 XI ADJ Bengaluru Com OS 426/2022 15.06.2012 30.03.2024 4306 days 44 days 3
Rural District
205 XI ADJ Bengaluru Com OS 284/2023 07.06.2023 30.03.2024 | 297 days = 9 days 2
Rural District
206 [V Additional District and Ballari COM.O.S. | COM.O.S./87/2023 18-12-2023 | 01-03-2024 74 1 3
Sessions Court
907 [V Additional District and Ballari COM.O.S. | COM.0.S./20/2023 17-04-2023 13-03-2024 331 3 15
Sessions Court
g0g IV Additional District and Ballari COM.O.S. | COM.O.S./21/2023 17-04-2023 13-03-2024 331 3 15
Sessions Court
209 [V Additional District and Ballari COM.O.S. | COM.0.S./22/2023 17-04-2023 13-03-2024 331 3 15
Sessions Court
910 IV Additional District and Ballari COM.O.S. | COM.0.S./2/2024 02-01-2024 14-03-2024 72 1 7
Sessions Court
911 [V Additional District and Ballari COM.O.S. | COM.0.S./7/2024 08-01-2024 14-03-2024 66 1 7
Sessions Court
912 IV Additional District and Ballari COM.O.S. | COM.O.S./64/2023 | 27-11-2023 15-03-2024 109 1 8
Sessions Court
913 [V Additional District and Ballari COM.O.S. | COM.0.S./68/2023 | 27-11-2023 | 15-03-2024 109 1 8

Sessions Court
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214 1V Additional District and Ballari COM.O.S. | COM.0.S./77/2023 | 07-12-2023 | 15-03-2024 99 1 2
Sessions Court
215 [V Additional District and Ballari COM.O.S. | COM.0.S./82/2023 | 07-12-2023 | 15-03-2024 99 1 2
Sessions Court
216 1V Additional District and Ballari COM.O.S. | COM.0.S./9/2024 | 20-01-2024 | 15-03-2024 55 1 2
Sessions Court
917 IV Additional District and Ballari COM.O.S. | COM.0.S./45/2023 | 04-10-2023 | 30-03-2024 178 1 1
Sessions Court
p1g 1V Additional District and Ballari COM.O.S. | COM.O.S./4/2024 02-01-2024 | 30-03-2024 88 1 1
Sessions Court
219 [V Additional District and Ballari COMEX. | COM.EX./187/2023 | 06-02-2023 | 02-03-2024 390 1 1
Sessions Court
220 IV Additional District and Ballari COM.EX. | COM.EX./192/2023 | 10-02-2023 | 02-03-2024 386 1 1
Sessions Court
gp1 [V Additional District and Ballari COM.EX. | COM.EX./403/2023 | 13-09-2023 | 02-03-2024 171 1 1
Sessions Court
99y 1V Additional District and Ballari COM.EX. | COM.EX./538/2023 | 02-11-2023 | 02-03-2024 121 1 1
Sessions Court
2p3 [V Additional District and Ballari COM.EX. | COM.EX./541/2023 | 03-11-2023 | 02-03-2024 120 1 1
Sessions Court
224 IV Additional District and Ballari COM.EX. | COM.EX./617/2023 | 08-11-2023 | 02-03-2024 115 1 1
Sessions Court
205 [V Additional District and Ballari COM.EX. | COM.EX./649/2023 | 14-12-2023 | 02-03-2024 79 1 1
Sessions Court
226 IV Additional District and Ballari COM.EX. | COM.EX./669/2023 | 16-12-2023 | 02-03-2024 77 1 1
Sessions Court
pp7 1V Additional District and Ballari COM.EX. | COM.EX./671/2023 | 16-12-2023 | 02-03-2024 77 1 1

Sessions Court
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22g IV Additional District and Ballari COM.EX. | COM.EX./672/2023 | 16-12-2023 | 02-03-2024 77 1 1
Sessions Court
299 1V Additional District and Ballari COM.EX. | COM.EX./74/2023 | 11-01-2023 | 06-03-2024 420 1 1
Sessions Court
230 [V Additional District and Ballari COM.EX. | COM.EX./81/2023 11-01-2023 | 06-03-2024 420 1 1
Sessions Court
o3y [V Additional District and Ballari COM.EX. | COM.EX./241/2023 | 20-04-2023 | 06-03-2024 321 1 1
Sessions Court
23p IV Additional District and Ballari COM.EX. | COM.EX./319/2023 | 07-09-2023 | 06-03-2024 181 1 1
Sessions Court
233 !V Additional District and Ballari COM.EX. | COM.EX./431/2023 | 14-09-2023 | 06-03-2024 174 1 1
Sessions Court
234 ~ 1V Additional District and Ballari COM.EX. | COM.EX./443/2023 | 21-09-2023 | 06-03-2024 167 1 1
Sessions Court
o35 IV Additional District and Ballari COM.EX. | COM.EX./237/2023 | 20-04-2023 | 07-03-2024 322 1 1
Sessions Court
236 1V Additional District and Ballari COM.EX. | COM.EX./392/2023 | 12-09-2023 | 07-03-2024 177 1 1
Sessions Court
237 IV Additional District and Ballari COM.EX. | COM.EX./394/2023 | 12-09-2023 | 07-03-2024 177 1 1
Sessions Court
o3y 1V Additional District and Ballari COM.EX. | COM.EX./239/2023 | 20-04-2023 | 11-03-2024 326 1 1
Sessions Court
239 [V Additional District and Ballari COM.EX. | COM.EX./250/2023 | 20-06-2023 | 11-03-2024 265 1 1
Sessions Court
240 IV Additional District and Ballari COM.EX. | COM.EX./278/2023 | 04-08-2023 | 11-03-2024 220 1 1
Sessions Court
241 [V Additional District and Ballari COM.EX. | COM.EX./279/2023 | 04-08-2023 | 11-03-2024 220 1 1

Sessions Court
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247 1V Additional District and Ballari COM.EX. | COM.EX./309/2023 | 31-08-2023 | 11-03-2024 193 1 1
Sessions Court
243 IV Additional District and Ballari COM.EX. | COM.EX./328/2023 | 07-09-2023 | 11-03-2024 186 1 1
Sessions Court
244 IV Additional District and Ballari COM.EX. | COM.EX./225/2023 | 17-03-2023 | 13-03-2024 362 1 1
Sessions Court
045 IV Additional District and Ballari COM.EX. | COM.EX./266/2023 | 24-06-2023 | 13-03-2024 263 1 1
Sessions Court
246 ~ 1V Additional District and Ballari COM.EX. | COM.EX./305/2023 | 29-08-2023 | 13-03-2024 197 1 1
Sessions Court
247 1V Additional District and Ballari COM.EX. | COM.EX./307/2023 | 29-08-2023 | 13-03-2024 197 1 1
Sessions Court
24g IV Additional District and Ballari COM.EX. | COM.EX./352/2023 | 08-09-2023 | 13-03-2024 187 1 1
Sessions Court
249 [V Additional District and Ballari COM.EX. | COM.EX./371/2023 | 11-09-2023 | 13-03-2024 184 1 1
Sessions Court
250 [V Additional District and Ballari COM.EX. | COM.EX./425/2023 | 14-09-2023 | 13-03-2024 181 1 1
Sessions Court
51 [V Additional District and Ballari COM.EX. | COM.EX./577/2023 | 07-11-2023 | 13-03-2024 127 1 1
Sessions Court
o5y [V Additional District and Ballari COM.EX. | COM.EX./59/2023 | 09-01-2023 | 14-03-2024 430 1 1
Sessions Court
253 [V Additional District and Ballari COM.EX. | COM.EX./232/2023 | 24-03-2023 | 14-03-2024 356 1 1
Sessions Court
254 1V Additional District and Ballari COM.EX. | COM.EX./259/2023 | 21-06-2023 | 14-03-2024 267 1 1
Sessions Court
ps5 | IV Additional District and Ballari COM.EX. | COM.EX./269/2023 | 24-06-2023 | 14-03-2024 264 1 1

Sessions Court




Page 24

Number of Number
of Days |Number
Days between of
Sl s s Date of Date of between R .
No. Court District Case Type Case Number Institution Disposal Institution Fln«::l.l Adjourn
Hearing | ments
and
Disposal and Granted
P Judgment
256 1V Additional District and Ballari COM.EX. | COM.EX./293/2023 | 29-08-2023 | 14-03-2024 198 1 1
Sessions Court
ps7 | IV Additional District and Ballari COM.EX. | COM.EX./357/2023 | 08-09-2023 | 14-03-2024 188 1 1
Sessions Court
gsg 1V Additional District and Ballari COM.EX. | COM.EX./304/2023 | 29-08-2023 | 15-03-2024 199 1 1
Sessions Court
259 [V Additional District and Ballari COM.EX. | COM.EX./315/2023 | 07-09-2023 | 15-03-2024 190 1 1
Sessions Court
260 1V Additional District and Ballari COM.EX. | COM.EX./487/2023 | 23-09-2023 | 15-03-2024 174 1 1
Sessions Court
261 [V Additional District and Ballari COM.EX. | COM.EX./519/2023 | 30-10-2023 | 15-03-2024 137 1 1
Sessions Court
262 [V Additional District and Ballari COM.EX. | COM.EX./522/2023 | 30-10-2023 | 15-03-2024 137 1 1
Sessions Court
263 [V Additional District and Ballari COM.EX. | COM.EX./539/2023 | 03-11-2023 | 15-03-2024 133 1 1
Sessions Court
264 [V Additional District and Ballari COM.EX. | COM.EX./557/2023 | 04-11-2023 | 15-03-2024 132 1 1
Sessions Court
65 [V Additional District and Ballari COM.EX. | COM.EX./584/2023 | 07-11-2023 | 15-03-2024 129 1 1
Sessions Court
266 1V Additional District and Ballari COM.EX. | COM.EX./587/2023 | 07-11-2023 | 15-03-2024 129 1 1
Sessions Court
267 1V Additional District and Ballari COM.EX. | COM.EX./641/2023 | 12-12-2023 | 15-03-2024 94 1 1
Sessions Court
26y 1V Additional District and Ballari COM.EX. | COM.EX./57/2024 | 18-01-2024 | 15-03-2024 57 1 1
Sessions Court
269 IV Additional District and Ballari COM.EX. | COM.EX./86/2023 11-01-2023 | 16-03-2024 430 1 1

Sessions Court
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70 1V Additional District and Ballari COM.EX. | COM.EX./194/2023 | 10-02-2023 | 16-03-2024 400 1 1
Sessions Court
p71 IV Additional District and Ballari COM.EX. | COM.EX./199/2023 | 10-02-2023 | 16-03-2024 400 1 1
Sessions Court
p7p 1V Additional District and Ballari COM.EX. | COM.EX./202/2023 | 10-02-2023 | 16-03-2024 400 1 1
Sessions Court
o731V Additional District and Ballari COM.EX. | COM.EX./267/2023 | 24-06-2023 | 16-03-2024 266 1 1
Sessions Court
o74 1V Additional District and Ballari COM.EX. | COM.EX./277/2023 | 04-08-2023 | 16-03-2024 225 1 1
Sessions Court
p7s IV Additional District and Ballari COM.EX. | COM.EX./286/2023 | 24-08-2023 | 16-03-2024 205 1 1
Sessions Court
276 !V Additional District and Ballari COM.EX. | COM.EX./312/2023 | 07-09-2023 | 16-03-2024 191 1 1
Sessions Court
o771V Additional District and Ballari COM.EX. | COM.EX./314/2023 | 07-09-2023 | 16-03-2024 191 1 1
Sessions Court
g7g 1V Additional District and Ballari COM.EX. | COM.EX./321/2023 | 07-09-2023 | 16-03-2024 191 1 1
Sessions Court
279 IV Additional District and Ballari COM.EX. | COM.EX./332/2023 | 07-09-2023 | 16-03-2024 191 1 1
Sessions Court
20 [V Additional District and Ballari COM.EX. | COM.EX./348/2023 | 08-09-2023 16-03-2024 190 1 1
Sessions Court
g1 [V Additional District and Ballari COM.EX. | COM.EX./353/2023 | 08-09-2023 | 16-03-2024 190 1 1
Sessions Court
2gp IV Additional District and Ballari COM.EX. | COM.EX./363/2023 | 11-09-2023 16-03-2024 187 1 1
Sessions Court
og3 [V Additional District and Ballari COM.EX. | COM.EX./369/2023 | 11-09-2023 | 16-03-2024 187 1 1

Sessions Court
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0g4 1V Additional District and Ballari COM.EX. | COM.EX./385/2023 | 12-09-2023 | 16-03-2024 186 1 1
Sessions Court
pgs [V Additional District and Ballari COM.EX. | COM.EX./471/2023 | 22-09-2023 | 16-03-2024 176 1 1
Sessions Court
286 1V Additional District and Ballari COM.EX. | COM.EX./473/2023 | 22-09-2023 | 16-03-2024 176 1 1
Sessions Court
og7 IV Additional District and Ballari COM.EX. | COM.EX./555/2023 | 04-11-2023 | 16-03-2024 133 1 1
Sessions Court
ogg 1V Additional District and Ballari COM.EX. | COM.EX./643/2023 | 12-12-2023 | 16-03-2024 95 1 1
Sessions Court
2gg [V Additional District and Ballari COM.EX. | COM.EX./683/2023 | 16-12-2023 | 16-03-2024 91 1 1
Sessions Court
290 1V Additional District and Ballari COM.EX. | COM.EX./20/2024 | 04-01-2024 | 16-03-2024 72 1 1
Sessions Court
291 [V Additional District and Ballari COM.EX. | COM.EX./9/2024 03-01-2024 | 19-03-2024 76 1 1
Sessions Court
29p IV Additional District and Ballari COM.EX. | COM.EX./340/2023 | 08-09-2023 | 20-03-2024 194 1 1
Sessions Court
293 IV Additional District and Ballari COM.EX. | COM.EX./343/2023 | 08-09-2023 | 20-03-2024 194 1 1
Sessions Court
294 1V Additional District and Ballari COM.EX. | COM.EX./440/2023 | 14-09-2023 | 20-03-2024 188 1 1
Sessions Court
295 IV Additional District and Ballari COM.EX. | COM.EX./570/2023 | 06-11-2023 | 20-03-2024 135 1 1
Sessions Court
296 ~ 1V Additional District and Ballari COM.EX. | COM.EX./571/2023 | 06-11-2023 | 20-03-2024 135 1 1
Sessions Court
297 1V Additional District and Ballari COM.EX. | COM.EX./141/2023 | 28-01-2023 | 21-03-2024 418 1 1

Sessions Court
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29g [V Additional District and Ballari COM.EX. | COM.EX./408/2023 | 13-09-2023 | 21-03-2024 190 1 1
Sessions Court
299 [V Additional District and Ballari COM.EX. | COM.EX./458/2023 | 22-09-2023 | 21-03-2024 181 1 1
Sessions Court
300 [V Additional District and Ballari COM.EX. | COM.EX./687/2023 | 19-12-2023 | 21-03-2024 93 1 1
Sessions Court
o1 ~ !VAdditional District and Ballari COM.EX. | COM.EX./65/2023 | 09-01-2023 | 22-03-2024 438 1 1
Sessions Court
302 [V Additional District and Ballari COM.EX. | COM.EX./318/2023 | 07-09-2023 | 22-03-2024 197 1 1
Sessions Court
303 [V Additional District and Ballari COM.EX. | COM.EX./621/2023 | 18-11-2023 | 25-03-2024 128 1 1
Sessions Court
304 [V Additional District and Ballari COMEX. | COM.EX./666/2023 | 16-12-2023 | 25-03-2024 100 1 1
Sessions Court
305 [V Additional District and Ballari COM.EX. | COM.EX./52/2023 | 09-01-2023 | 27-03-2024 443 1 1
Sessions Court
306 1V Additional District and Ballari COM.EX. | COM.EX./111/2023 | 20-01-2023 | 27-03-2024 432 1 1
Sessions Court
307 [V Additional District and Ballari COM.EX. | COM.EX./133/2023 | 28-01-2023 | 27-03-2024 424 1 1
Sessions Court
30g IV Additional District and Ballari COM.EX. | COM.EX./322/2023 | 07-09-2023 | 27-03-2024 202 1 1
Sessions Court
309 [V Additional District and Ballari COM.EX. | COM.EX./411/2023 | 13-09-2023 | 27-03-2024 196 1 1
Sessions Court
310 1V Additional District and Ballari COM.EX. | COM.EX./469/2023 | 22-09-2023 | 27-03-2024 187 1 1
Sessions Court
311 [V Additional District and Ballari COM.EX. | COM.EX./69/2022 | 07-12-2022 | 28-03-2024 477 1 1

Sessions Court
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31p IV Additional District and Ballari COM.EX. | COM.EX./27/2023 | 05-01-2023 | 28-03-2024 448 1 1
Sessions Court
313  [VAdditional District and Ballari COM.EX. | COM.EX./60/2023 | 09-01-2023 | 28-03-2024 444 1 1
Sessions Court
314 1V Additional District and Ballari COM.EX. | COM.EX./71/2023 11-01-2023 | 28-03-2024 442 1 1
Sessions Court
315 [V Additional District and Ballari COM.EX. | COM.EX./370/2023 | 11-09-2023 | 28-03-2024 199 1 1
Sessions Court
316 !V Additional District and Ballari COM.EX. | COM.EX./510/2023 | 27-10-2023 | 28-03-2024 153 1 1
Sessions Court
317 [V Additional District and Ballari COM.EX. | COM.EX./675/2023 | 16-12-2023 | 28-03-2024 193 1 1
Sessions Court
31g 1V Additional District and Ballari COM.EX. | COM.EX./14/2024 | 03-01-2024 | 28-03-2024 85 1 1
Sessions Court
319 [V Additional District and Ballari COM.EX. | COM.EX./28/2024 | 04-01-2024 | 28-03-2024 84 1 1
Sessions Court
3p0 IV Additional District and Ballari COM.EX. | COM.EX./53/2023 | 09-01-2023 | 30-03-2024 446 1 1
Sessions Court
3p1 [V Additional District and Ballari COM.EX. | COM.EX./154/2023 | 30-01-2023 | 30-03-2024 425 1 1
Sessions Court
3pp [V Additional District and Ballari COM.EX. | COM.EX./333/2023 | 07-09-2023 | 30-03-2024 205 1 1
Sessions Court
3p3 [V Additional District and Ballari COM.EX. | COM.EX./377/2023 | 12-09-2023 | 30-03-2024 200 1 1
Sessions Court
3p4 1V Additional District and Ballari COM.EX. | COM.EX./511/2023 | 27-10-2023 | 30-03-2024 155 1 1
Sessions Court
3ps [V Additional District and Ballari COM.EX. | COM.EX./632/2023 | 12-12-2023 | 30-03-2024 109 1 1

Sessions Court
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306 [V Additional District and Ballari COM.EX. | COM.EX./73/2024 06-02-2024 30-03-2024 53 1 1

Sessions Court




